IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date 05.07.2022
Date of 7 Cour iejec
. Appli j No. t
Applicant pplicatio |Case No Statu
n Fee
g |
1 [SATRUGHNA 459517202 |05 07 2022 lWp(C)/9212/2022 |10  c
DASH 2
2 M.K. SWAIN 25964/202 05.07.2022 |CRLMP/105/2014 10 C
3 A. K. PARIDA 25965/202 05.07.2022 |CONTC/3228/2022 10 C
4 A. K. PARIDA 25966/202 05.07.2022 |CONTC/2780/2022 10 C
5 M.K. SWAIN 35967/202 05.07.2022 |CRLMP/104/2014 10 C
6 |A. K. PARIDA 35968/202 05.07.2022 |CONTC/3229/2022 10 C
7 M.K. SWAIN 25969/202 05.07.2022 |CRLMP/94/2014 10 C
8 A. ,K. PARIDA 35987/202 05.07.2022 |CONTC/3665/2022 10 C
ASHOK KUMAR 45988/202
9 RANA 5 05.07.2022 |WP(C)/8231/2022 10 C
10 |R. K. PANDA 25989/202 05.07.2022 |WP(C)/14887/2022 10 C
11 |P.K.JENA 25994/202 05.07.2022 |ABLAPL/3077/2021 10 C
CHIRANJAYA 45996/202
12 MOHANTY 5 05.07.2022 |ABLAPL/3727/2021 10 C
CHIRANJAYA 45997/202
13 MOHANTY 5 05.07.2022 |ABLAPL/3728/2021 10 C
14 |R BISWAL 35998/202 05.07.2022 |BLAPL/9166/2021 5 9]
15 |J P KAR 35999/202 05.07.2022 |MACA/597/2011 2 0
GYANENDRA 46000/202
16 CHANDRA SWAIN |2 05.07.2022 |ABLAPL/3730/2021 10 C
17 |J P KAR 36001/202 05.07.2022 STREV/13/2013 2 @)




GYANA RANJAN |46002/202

18 [ 5 05.07.2022 |ABLAPL/3732/2021 |10  [C
SRINIBAS 46005/202

19 [Srtos 5 05.07.2022 |ABLAPL/6274/2022 |10  |C

20 |H.K.TRIPATHY 36013/202 05.07.2022 |ABLAPL/2888/2021 |10  |C

o1 [BISHNU PRASAD 146014/202 |o5 o9 5022 |aBLAPL/3942/2021 |10 [
RATH 2

22 [PAROJ KU. 46018/202 |55 07,2022 |aBLAPL/1055/2021 (10 |
DASH 2

23 |J.P.KAR 36022/202 05.07.2022 |RSA/181/2011 10 ¢

24 |B. MOHAPATRA 36024/202 05.07.2022 |ABLAPL/3426/2021 |10 C

25 [B.K.DAS 36029/202 05.07.2022 [WP(C)/9952/2022 |10 [

2¢ [PLSHNU PRASAD 146030/202 |o5 o9 5022 |aBLAPL/3447/2021 |10 [
OJHA 2

27 |R. K. MISHRA 36031/202 05.07.2022 |ABLAPL/3756/2021 10 cC

28 |B.K.DAS 36034/202 05.07.2022 [WP(C)/9940/2022 |10  |C

29 |J P KAR 36039/202 05.07.2022 |STREV/14/2013 2 0
PRAMODA KUMAR 46044/202

30 |\ rsHRA 5 05.07.2022 |ABLAPL/3831/2021 |10  [C

31 |M.D.BISWAL 36045/202 05.07.2022 [WP(C)/20556/2013 |10  [C
SANTOSH KUMAR 46051/202

32 |0 vmny 5 05.07.2022 |ABLAPL/3915/2021 |10  |[C

33 K K NATH 36052/202 05.07.2022 |RSA/591/2014 5 U

34 |J.R.BEHERA 36054/202 05.07.2022 |WP(C)/15088/2022 |10  [C
SANTOSH KUMAR |46055/202

35 | umny 5 05.07.2022 |ABLAPL/3925/2021 |10  [C
SANTOSH KUMAR 46056/202

36 |DurvEDy 5 05.07.2022 |ABLAPL/3937/2021 |10  [C

37 |T K BARIK 36059/202 05.07.2022 |MACA/396/2021 5 U

38 |D.D.MOHANTY 36060/202 05.07.2022 [WP(C)/14723/2022 |10  |C

39 |GANESH SAHOO 36061/202 05.07.2022 |ABLAPL/3980/2021 |10  [C

40 |R. K. MALLICK 36063/202 05.07.2022 |ABLAPL/4262/2021 |10  [C

|41 |RAJAT DAS 146065/202 [05.07.2022 |MACA/556/2019 5 U
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42 |S. PRADHAN 36066/202 05.07.2022 |CRLA/218/2022 10
43 g?;?iiBA 36067/202 05.07.2022 |TRP(C)/170/2022 |10
44 |RAJAT DAS 36068/202 05.07.2022 |MACA/319/2019 5
45 |RAJAT DAS 36071/202 05.07.2022 |TRP(C)/422/2021 |10
46 |D.D.MOHANTY 36073/202 05.07.2022 |WP(C)/15687/2022 |10
47 |B. DAS 36075/202 05.07.2022 |ABLAPL/11794/2019 |10
48 |S.R.PATTANAIK 36077/202 05.07.2022 |BLAPL/3542/2021 5
49 |S.K. SINGH 36079/202 05.07.2022 |ABLAPL/656/2020 10
50 |P K SWAIN 36080/202 05.07.2022 |WP(C)/12026/2010 |4
51 P K SWAIN 36082/202 05.07.2022 |WP(C)/12026/2010 |4
52 |PRIYANKA JENA 36083/202 05.07.2022 ABLAPL/3728/2020 10
53 |N.MALLICK ;6084/202 05.07.2022 |WP(C)/15945/2022 |10
54 R K MEHER ;6085/202 05.07.2022 |WP(C)/14165/2013 |5
55 |S. BARIK 36086/202 05.07.2022 |ABLAPL/2388/2021 |10
56 M R MALLA 36087/202 05.07.2022 |WP(C)/15041/2022 |4
57 |s. BARIK 36089/202 05.07.2022 |ABLAPL/3631/2021 |10
58 giigIDHAR 36090/202 05.07.2022 |SA/179/1992 5
59 |M.R.BARIJ 36091/202 05.07.2022 |WP(C)/15546/2022 |10
60 |K. SAHOO ;6092/202 05.07.2022 |ABLAPL/3614/2021 |10
61 ﬁggiﬁig 36093/202 05.07.2022 |RSA/30/2020 5
62 EiﬁgiigANDA 36094/202 05.07.2022 |CRIMC/772/2022 10
63 |M.R.BARIK 36095/202 05.07.2022 |WP(C)/15544/2022 |10
64 |P N PATTANAIK 36096/202 05.07.2022 |WP(C)/14941/2022 |10




65 |M.R.BARIK 36098/202 05.07.2022 |WP(C)/15542/2022 |10 C
66 |M N MOHANTY 36100/202 05.07.2022 ZPC(OAC)/2996/201 5 U
67 |A SARMAD 36102/202 05.07.2022 [WP(C)/27188/2021 |10 U
68 |A SARMAD 36104/202 05.07.2022 |WP(C)/1576/2022 10 U
69 |T.K.MANDAL 36108/202 05.07.2022 |WP(C)/9173/2022 10 C
70 |J.R.BEHERA 36109/202 05.07.2022 |WP(C)/10330/2022 |10 C
71 [ AARRANTA 36110/202 05.07.2022 |WP(C)/18598/2017 |10  |C
72 |S.K.DASH 36112/202 05.07.2022 [WP(C)/15923/2022 |10 C
73 |P.NAYAK 36114/202 05.07.2022 |CMP/542/2022 10 C
74 M.R.PADHI 36115/202 05.07.2022 |ABLAPL/8168/2020 10 C
75 |B.BAISAKH 36117/202 05.07.2022 |CMP/743/2021 10 C
76 |L.SINGH 36118/202 05.07.2022 |CMP/433/2022 10 C
77 |M.R.DASH 36119/202 05.07.2022 |CMP/500/2022 10 C
78 |S.C.PANT 36120/202 05.07.2022 [WP(C)/16217/2022 |10 C
79 |S.C.PANT 36121/202 05.07.2022 [WP(C)/16223/2022 |10 C
80 |S.C.PANI 36123/202 05.07.2022 [WP(C)/16222/2022 |10 C
81 |[S.C.PANI 36124/202 05.07.2022 [WP(C)/16220/2022 |10 C
82 [S.C.PANI ;6125/202 05.07.2022 [WP(C)/16219/2022 |10 C
83 |N R PANDA ;6126/202 05.07.2022 |WP(C)/23664/2015 |5 U
84 |S.C.PANT 36127/202 05.07.2022 [WP(C)/16218/2022 |10 C
85 |S.K.SAHU 36130/202 05.07.2022 |CRLMC/2636/2021 |10 C
86 |T.K.NAYAK 36131/202 05.07.2022 |ITA/61/2017 10 C
87 |T.K.NAYAK 36132/202 05.07.2022 |ITA/171/2018 10 C
188 |T.K.NAYAK 146133/202 [05.07.2022 |ITA/56/2017 10 c
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89 |T.K.NAYAK 36134/202 05.07.2022 |ITA/57/2017 10
90 |T.K.NAYAK 36135/202 05.07.2022 |ITA/58/2017 10
91 |T.K.NAYAK 36136/202 05.07.2022 |ITA/59/2017 10
92 |T.K.NAYAK 36137/202 05.07.2022 |ITA/60/2017 10
93 |P K DASH 36138/202 05.07.2022 |WP(C)/14278/2004 |5
94 |M.DAS 36139/202 05.07.2022 |WP(C)/4748/2022 10
95 |M.DAS 36140/202 05.07.2022 |WP(C)/4750/2022 10
96 |B.BEHERA 36141/202 05.07.2022 |WP(C)/9227/2020 10
97 |B.B.NANDA 36142/202 05.07.2022 |WP(C)/10264/2022 |10
98 |M.DAS 36144/202 05.07.2022 |WP(C)/12054/2022 |10
99 |P.K.JENA 36145/202 05.07.2022 |WP(C)/12305/2022 |10
100 |G.C.SWAIN 36146/202 05.07.2022 EENTC(CPC)/295/20 10
101 [M.DAS 36148/202 05.07.2022 |WP(C)/4745/2022 10
102 |G.S.MOHANTY 36150/202 05.07.2022 |WP(C)/13698/2022 |10
103 EEEEEQRA 36163/202 05.07.2022 |WP(C)/13128/2022 |10
104 R.K.NAYAK 36164/202 05.07.2022 |WP(C)/10525/2022 |10
105 |S.SWAIN 36166/202 05.07.2022 |WP(C)/33298/2021 |10
106 [DILLIP SAMAL 36167/202 05.07.2022 |CRLREV/61/2022 10
107 |[K. SAHOO ;6169/202 05.07.2022 |ARBP/6/2019 10
108 [K. SAHOO 36170/202 05.07.2022 |ARBP/6/2019 10
109 K. SAHOO 36171/202 05.07.2022 |ARBP/6/2019 10
110 |[K. SAHOO 36172/202 05.07.2022 |ARBP/6/2019 10
111 |S.BARIK 36173/202 05.07.2022 |WP(C)/18992/2015 |10




46175/202

112 |A.K.ACHARYA 5 05.07.2022 |WP(C)/18992/2015 10

113 |S.BARIK 36176/202 05.07.2022 |WP(C)/18916/2015 10

114 |A.K.ACHARYA 36178/202 05.07.2022 |WP(C)/18916/2015 10
DR.PURUSOTTAM [46179/202

115 CHULT 5 05.07.2022 |WP(C)/204/2019 10

116 |R.K.DAS 36181/202 05.07.2022 |WP(C)/286/2015 10
M/S R.K. 46192/202

117 PATTNATK 5 05.07.2022 |CONTC/1982/2022 10

118 |PRATIK DASH 36196/202 05.07.2022 |WP(C)/15348/2022 10

119 |B. D. BISWAL 36197/202 05.07.2022 |WP(C)/15349/2022 10

120 M. R. SAHOO 36198/202 05.07.2022 |WP(C)/15510/2022 10

121 M. R. SAHOO 36199/202 05.07.2022 |WP(C)/15512/2022 10

122 |BIKRAM SAMAL 36202/202 05.07.2022 |WP(C)/15669/2022 10

123 M. R. BARIK 36203/202 05.07.2022 |WP(C)/15399/2022 10

124 M. R. BARIK 36204/202 05.07.2022 |WP(C)/15400/2022 10

125 |P. BASTIA 36206/202 05.07.2022 |WP(C)/15652/2022 10

126 [TAPAN SAHOO 36207/202 05.07.2022 |WP(C)/15665/2022 10
BINDU SAGAR 46208/202

127 SHATN 5 05.07.2022 |WP(C)/20737/2013 10
M/S 46209/202 WPC (OAC) /2896/201

128 |ACHYUTANANDA 5 05.07.2022 5 10
PATTANAIK

129 |IBIKRAM SAMAL 36210/202 05.07.2022 ?PC(OAC)/3O77/201 10
RAMAKANTA 46211/202

130 SAHOO 5 05.07.2022 |CONTC/3174/2022 10

131 |L. D. PANDA 36213/202 05.07.2022 |WPC(OA)/2454/2015 |10
DEBENDRA 46214/202

132 BEHERA 5 05.07.2022 |WPC(OA)/956/2015 10

133 |J.K. MISHRA 2 36216/202 05.07.2022 ‘gPC(OAC)/ZMZ/ZOl 10
M/S 46218/202 WPC (OAC) /2891/201

134 ACHYUTANANDA |2 05.07.2022 5 10




[PATTNAIK

M/S R.K. 46219/202
135 PATTNATK 5 05.07.2022 |CONTC/1981/2022 10
M/S RABINDRA
KU.
PATNAIK, B. 46220/202
136 MOHAPATRA, 5 05.07.2022 |CONTC/3048/2022 10
U.K. PATNAIK,
A.K. PARIDA
137 |[L. D. SAHU 36222/202 05.07.2022 |WP(C)/15553/2022 10
138 |[L. D. SAHU 36223/202 05.07.2022 |WP(C)/15901/2022 10
139 M. R. SAHOO 36225/202 05.07.2022 |WP(C)/14125/2022 10
MADHABANANDA (46226/202
140 MOHANTY 5 05.07.2022 |WP(C)/13823/2022 10
141 [K K NATH 36228/202 05.07.2022 |CRLMC/1061/2012 5
142 |[TAPAN SAHOO 36229/202 05.07.2022 |WP(C)/13769/2022 10
PRASANJIT 46230/202
143 BEHERA 5 05.07.2022 |WP(C)/13601/2022 10
144 |SANGRAM DAS 36231/202 05.07.2022 |0JC/4493/2000 10
DEBENDRA 46233/202
145 BEHERA 5 05.07.2022 |WP(C)/15838/2022 10
NIRANJAN 46234/202
146 MALLICK 5 05.07.2022 |ABLAPL/10319/2016 |4
DEBENDRA 46236/202
147 BEHERA 5 05.07.2022 |WP(C)/15839/2022 10
148 |R K MAHABHOI 36237/202 05.07.2022 |WPC(OA)/1143/2013 |4
149 [JYOTT PRAKASH 46238/202 [oo 5 5055 |yp(C)/16099/2022 |10
KAR 2
150 |S. K. BEHERA 36239/202 05.07.2022 |WP(C)/13691/2022 10
151 |R K MAHABHOI 36240/202 05.07.2022 |WPC(T)/44/2013 4
152 |S. K. BEHERA 36241/202 05.07.2022 |WP(C)/13024/2022 10
153 |]A K BISWAL 36242/202 05.07.2022 |ABLAPL/5360/2022 5
154 |S. K. BEHERA 36243/202 05.07.2022 |WP(C)/15229/2022 10
155 |A K BISWAL 46244/202 05.07.2022 |ABLAPL/5361/2022 5

2




156 |A. K. DAS 36246/202 05.07.2022 |WP(C)/15491/2022 |10 c
157 |B N MUDULI 36247/202 05.07.2022 |WP(C)/11325/2017 |5 U
SATYABAN 46248/202
158 | nn00 5 05.07.2022 |FAO/170/2022 10 C
159 |S. PATRA 36249/202 05.07.2022 |FAO/170/2022 10 C
160 D P DAS 36250/202 05.07.2022 |[WP(C)/5767/2016 5 U
161 |[B. K. LENKA 36251/202 05.07.2022 |MA/782/2001 10 C
16 |YASHOBANTA  146252/202 |45 19 5050 |ua/782/2001 10 ¢
DAS 2
163 |D SWAIN 36253/202 05.07.2022 |CMP/961/2018 5 U
164 [FASHOBANTA — 146254/202 [o0 15 5055 |ua/791/2001 10 ¢
DAS 2
165|S. B. UDGATA 36255/202 05.07.2022 |[MA/108/2002 10 c
166 [K SAHOO 36256/202 05.07.2022 |WP(C)/21498/2018 |5 U
167 |S. B. UDGATA 36257/202 05.07.2022 |FA/100/2002 10 C
RAMAKANTA 46258/202
168 | ¢ nno0 5 05.07.2022 |CRLREV/201/2022 10 C
169 [BIKRAM BEHERA 36259/202 05.07.2022 |CMP/123/2019 5 U
MADHABANANDA 46260/202
170 | ianTy 5 05.07.2022 |CRLREV/768/2017 10 C
171 L. D. SAHU 36261/202 05.07.2022 |WP(C)/15903/2022 |10 C
172 M R BARIK 36262/202 05.07.2022 |SA/39/1991 10 U
173 |J. R. NAYAK 36263/202 05.07.2022 |WP(C)/15039/2022 |10 C
174 |A K JATT 36264/202 05.07.2022 |WP(C)/18409/2019 |5 U
175 |R.DAS 36265/202 05.07.2022 |BLAPL/9351/2021 10 C
176 M. R. SAHOO 36266/202 05.07.2022 |[WP(C)/15052/2022 |10 C
177 |S.C. SUNADARA 36267/202 05.07.2022 |WP(C)/9698/2022 5 U
LAXMIDHAR 46268/202
178 [Sat00 5 05.07.2022 |WP(C)/15130/2022 |10 c
1179 |J.P.KAR 146269/202 [05.07.2022 |BLAPL/5560/2022 |10  |[C
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180 |]A K BARIK 36271/202 05.07.2022 |MACA/1318/2018 5
181 |S.PRADHAN 36273/202 05.07.2022 |BLAPL/2720/2022 10
182 |P. N. NAYAK 36274/202 05.07.2022 |WP(C)/12798/2022 |10
183 |P.K.MOHANTY 36275/202 05.07.2022 |BLAPL/3981/2022 10
184 |P. K. PARIDA 36276/202 05.07.2022 |WP(C)/13140/2022 |10
185 ;gggiﬁAN 36277/202 05.07.2022 |WP(C)/13152/2022 |10
186 |S.K.MOHANTY 36280/202 05.07.2022 |BLAPL/5526/2022 10
187 |A.KALASH 36285/202 05.07.2022 |BLAPL/5438/2022 10
188 |P.K.MOHANTY 36286/202 05.07.2022 |BLAPL/4049/2022 10
189 |A.KALASH 36287/202 05.07.2022 |BLAPL/1349/2022 10
190 |[N.SAHOO 36291/202 05.07.2022 |BLAPL/5531/2022 10
191 |S.K.MOHANTY 36292/202 05.07.2022 |BLAPL/5509/2022 10
192 |A.K.NAYAK 36297/202 05.07.2022 |BLAPL/10409/2021 |10
193 |D.SAMAL 36301/202 05.07.2022 |ABLAPL/1041/2021 |10
194 |R.DAS 36302/202 05.07.2022 |ABLAPL/3765/2021 |10
195 |B.SINGH 36304/202 05.07.2022 |ABLAPL/3838/2021 |10
196 |H. K. DASH 36305/202 05.07.2022 |ABLAPL/3982/2021 |10
197 |S.BARIK 36308/202 05.07.2022 |ABLAPL/3961/2021 |10
198 | BALARAM SINGH ;6309/202 05.07.2022 |ABLAPL/12737/2020 |10
199 |[SAMIR BARIK 36313/202 05.07.2022 |BLAPL/4678/2021 10
200 |G. K. ROUTRAY 36317/202 05.07.2022 |WP(C)/3410/2022 10
201 |S.K.NAYAK 36318/202 05.07.2022 |ABLAPL/3977/2021 |10
202 |[A. K. SARANGI 36320/202 05.07.2022 |ABLAPL/4807/2022 10




203 ;Xii?R KANTA 36321/202 05.07.2022 |WP(C)/15507/2022 |10  |C
204 A. KALASH 36322/202 05.07.2022 |ABLAPL/4273/2022 |10  |C
205 ;ﬁﬁﬁﬁiEA 36323/202 05.07.2022 |ABLAPL/3795/2022 |10  |C
206 |K.PATRA 36324/202 05.07.2022 |WP(C)/16020/2022 |10  |C
207 E'N'RAYATSING 36325/202 05.07.2022 |WP(C)/13940/2022 |10 |C
208 [R. K. SAHOO 36326/202 05.07.2022 |WP(C)/1900/2021 |10  |c
209 [RABT SAMAL 36327/202 05.07.2022 |WP(C)/13580/2022 |10  |C
210 |CHHABT RANA 36328/202 05.07.2022 |WP(C)/16435/2014 |10  |C
211 |S.MOHANTY 36329/202 05.07.2022 |BLAPL/10843/2021 |10  |C
212 |A. SARMADI 36330/202 05.07.2022 |WP(C)/35400/2021 |10  |C
213 |ADNAN SARMADI 36331/202 05.07.2022 |WP(C)/7448/2022 |10  |C
214 |ADNAN SARMADI 36332/202 05.07.2022 |WP(C)/505/2022 10 o
215 |A.MOHANTY 36333/202 05.07.2022 |WP(C)/13967/2022 |10  |C
216 |R. C. MALLICK 36336/202 05.07.2022 |WP(C)/15720/2022 |10  |C
217 |L. SAHOO 36337/202 05.07.2022 |RPFAM/110/2022 10 c
218 g;ﬁ:?ﬁJIT 36338/202 05.07.2022 |WP(C)/15417/2022 |10  |C
219 |D. SWAIN 36339/202 05.07.2022 |WP(C)/13195/2022 |10  |C
220 |S.BARIK ;6340/202 05.07.2022 |BLAPL/382/2022 10 c
221 |D. SWAIN ;6341/202 05.07.2022 |WP(C)/13194/2022 |10  |C
222 [K.K.NATH 36343/202 05.07.2022 |WPC (OA)/1369/2015 |10  |C
223 |P.N.NAYAK 36344/202 05.07.2022 |WP(C)/17632/2019 |10  |C
224 [R.R.DAS 36345/202 05.07.2022 |WP(C)/17887/2019 |10  |C
225 |s. SENAPATI 36348/202 05.07.2022 |ABLAPL/3974/2021 |10  |C
226 [SAPTAJYOTI ~ |46353/202 |05.07.2022 |ABLAPL/6279/2022 |10  |C




| [RaUL 2 | | |
‘227 ‘s.s. BISWAL ‘36359/202 ’05.07.2022 FA/3/1954 ‘5
[ | | Total 12090

NIC



